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ORDER
ORAL ORDER (PER HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

Heard Mr,.P.P.Vittal, learned counsel for the

applicant and Mr N,R,Devaraj, learned counsel for tﬁe respendents,

2, ' The applicant was an Assistant Engineer Group-B in
Railways. As per the order No,E(GP)93/1/85 dated .3.95
(Annexure=-A«3) the applicant submits that he has been selected
for the Groeup~A service and his name was notified against the
promotion quota yycancies of recruitment for the year 1989,

His name c+ands at S1,No,30 of thaﬁlist. The applicant further

submits that he is entitled for yeightage of 5 years , rlier to

the eleyation to the Group=-A service in a particular recruitment |

year in Group-A service, The applicant further submits that as
his name has been pnotified against the promotion quota vacancies
of recruitment year 1989 he should have been shown as having been

promoted to the Group-A service w.e.f., thejear 1984 givéng him

the five years weightage for his earlier service in lower categogy

in terms of letter No.E(0)I-90/SR-6/% cated 23-4-91 of that lettd

In the mean time the applicant was informed by the impugned lettd

No.E(0)1/90/SR-6/1 dated 8-12-95 showing his seniority in Junior
scale Group-BIRSE w.e.f., 24-12-87 _ s per annexure to that letteﬁ
Against this impugned order the applicant has represented hiskase
by his representation dated 22-7-96 (Annexure-A-12). It is gtate

that that representation is yet to be dispoed of.

-3, Aggrieved by the non-disposal of the representation thel

applicant has filed this OA for setting aside the impugned lettepn

No.E(0)I/90/SR=6/1 Jgted 8-12-95 (Annexure-A-~4) by holding it as
arbitrary, 1illegal and for a consequential direction to show him
as having been abscorbed as junior scale/Group-B service in the

ke year 1984 itself and on that basis give him the consequential

relief,
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4. The applicant submitted his representation dapted 22-7-96

(4

more than 9 months r on.

Nprmallg a representation should be disposed of within six months
or even earlier. Even though the representation is not disposed of
yet we are of the opinion that  further cpportunitides may be given
to R-1 to dispose of his representation in accordance with law
taking due note of the #arious rule quoted by him in this CA as
Vell @S in his representation and dispose of the same expeditiously
?ithin four months grom the date of receipt of 3 cocpy of this order;
It is needless to say that in ease the applicant is geing tc be
aggrieved byvtzi_reply to be given to him he &an take such remsagial

[y
megsure as ang—whken available to him under law.

5. With the above observation the CA is Qisposed of,

Ho costs.

e‘.’ﬁzﬂxﬁ—)/ (R. RANGARAJAN)

MEMBER (JUDL, ) MEMBER (ADMN. )

ﬁwvﬂ@}i .
Daged i The 16th June 1997, N
(Dictated in the Open Court) DY (mep ITHES)
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Copy tot=
1. The Secretary, Railway Board, Union of Tndia, Rail Bhavan,
New Delhi,
2. The General Manager, S.C.Rly, Railnilayam, Sec‘'bad,
3. One copy to Sri, P,P.vVittal, advocate, CAT, Hyd.
4, One copy to Sri, N.R.Devaraj, Sr. CGSC, CAT, Hyd.
S. One copy Deputy Registrar(A), CAT, Hyd,.
6, One spare copy.

Rsm/-



_“
N

CTYRED Y CHECKED® aY
COMDARTS BY : ﬂpPRDnCD BY

NOTHE ZENTRAL A r\u.h.arpf-\m'r TRIBUNAL -
1 ’ ||[J i?AlAr

SRS HLECELE SHAT KURANGARAJAN: M(A )
A;eo

i
=
]

HOMTELE S4R1 3, S, JAI PF&RAILS?U%R M
| i 3

DATED: 1l

\ . t i
k—'-«l"‘ . ' B Y l »

CABER/ JUOGE FENT o LA

Y
ey ‘:-_:-::'-_'::-.“.-.:-- ':-:::-:;::-.’:: '.‘..'.‘.‘_:‘:_"_'::_':.""..':"'"_‘. el e e " w
: .I”L,Q—R%?-ﬂ—/tm - B ”.%;. :
A\

- o = E
{_ 0.4 . N0, L'C{((CO / .

- LECI . v

,» ‘ AL
. ’ : i . -
{Aoiq.tta;j and mterim. disections :

Tssed .,

AsLl X\J ed

. ‘P_iS{J‘GSG- CF Witk d w-ect_mns,,
g-b_?.$:n?$sdﬁ_.
Dismissed as. viithdrawn -
' Diziidssad For-dofauit
Crdered ;Wejcct&da o






